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Defaulting Companies in Tamil Nadu

732. SHRI U. NARAYANAN : Will
the Mimstei ol COMPANY AFFAIRS 
(KAMPAN1 KAR'i \  M A NfRl) be 
pleased to state :

(a) the number of applications leceiv- 
ed m 1 amilnadn under section 555 of the 
(. ompanies Act, upto 31st March, 1970 foi 
unpaid dividends and undistributed assets 
to be paid into the companies liquidation 
Account ;

(b) the details of the delimiting 
comptmes , and

(c) the number of pending applications 
as on 31st Mm eh, 1970 ?

THE MlNISTt R OF ( OMI»AN\ 
AFFAIRS (KAMPANI KARYA 
MANTRI) (SHRI RAGHUNATHA 
REDDY : (a) to (c). The lequued mfoi- 
mation is being collected and the same 
will be placed on the Table of the Lok, 
Sabha as e:»rl*> us possible.

Repatriation of Profits by Private 
Foreign Companies

733. SHRI B. NARAYANAN ! Will 
the Minister o f FINANCE (VITTA 
MANTRI) be pleased to state :

(a) the total amount o f profit repatria-
ted during the year 1969-70 or 1968-69 by 
the 561 foreign companies as defined in 
Section 591 Of the Companies A c t: and t

(b) the number of Indian personnel 
in these foreign companies with their

status in the organisation ?

THE MINISTER OF STATE IN THE 
MINISTRY OT FINANCE (VITTA 
MANTRA 1 AYA MFN RAJYA MANTRI) 
(SHRI K. R. GANTS!!) : (4) 1 h« profits 
lepalriated by foreign companies as defined 
in Section 591 of the Companies Act 1956 
during 1%8«6'> and 1969-70 were as 
follows :

(Rs. Lakhs)
1968-69 1969-70

Current profits 775 873

Accumulated profits 530 4(H)

Total : 1,305 1,273

(b) Ihe information is not readily 
a\ailable as it is not required to be filed 
with any Government agency undei any 
statntoij provisions. An extensive survey 
will be necessary to collect this informa
tion and it is considered that the time 
and labour involved in making *such a 
survey will not be commensurate with the 
use that could be made of such informa
tion.

House Building Loans sanctioned by 
Life Insurance Corporation

734. SHRI N. K. SANGHI : Will the 
Minister ol FINANCE (VITTA 
MAN1R1) be pleased to state :

(a) the number of house-building 
loans and the total amount thereof 
sanctioned by Life Insurance Corporation 
of India and the amount disbursed to the 
loanees so far ;

(b) the total amount of final instal
ments. yet to be paid to the loanees even 
after completins all the formalities includ
ing submission of completion certificates, 
as on 31st March, 1971 ; and

(e) the reasons for not effecting the 
the payments of final instalments and the 
number o f such eases ?




